Through Speed Post
IN THE HIGH COURT OF DELHI AT NEW DELHI

F.N0.366/Comp./DHC/No.___27832-856
Dated: __ 30.11.2013

From,
The Registrar General
Delhi High Court
New Delhi

To,

Sub: Quotation for Macbook Pro 15 inch Retina Display quad-core i7
2.7GHz/16GB/512GB Flash/HD Graphics 4000/GE Force GT 650
M 1 GB.

Sir,

This court intends to purchase Macbook Pro 15” Retina Display Quad
Core i7 2.7GHz/16GB/512GB Flash/HD Graphics 4000/GE Force GT 650 M 1
GB Laptop.

You are requested to submit quotation for the same thereof in a sealed
envelope to the undersigned on or before _10.12.2013 . The validity of rates
should not be less than 6 months.

The envelope should be addressed in the name of “Registrar General,
Delhi High Court, New Delhi” and the subject of this letter be superscribed on the
envelope.

The quotation received after due date shall be summarily rejected.

Yours Truly,

Sd/-
(Keshav Kr. Bhati)
Joint Registrar (Comp.)
for Registrar General

F. No. 366/Comp./ DHC/No.__27857 Dated:-_30.11.2013

CC to:- for uploading on the Official Website of Computer Cell
1. Dealing Assistant of Computer Cell, Delhi High Court

Sd/-
(Rajeev Chauhan)

Assistant Registrar (Comp.)



